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Director of Local Bodies v. Anindita Das, (Sanjay Karol and Manoj Misra, JJ.), 2025 SCC OnLine SC 

1239 
Divya Susan Thomas v. Manoj Varghese, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2025 SCC OnLine 
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5392 

Malabar Medical College Hospital & Research Centre v. National Medical Commission, (B.R. Gavai 
and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 5431 
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Rajiv Kumar Sharma v. State of U.P., (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC OnLine 
SC 5428 

Rakesh Singh v. Bitti Devi, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC 
5401 

Ram Singh v. State of U.P., (Dipankar Datta and Augustine George Masih, JJ.), 2024 SCC OnLine SC 
5412 

Ramshad v. State of Kerala, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 5404 
Rasool Khan v. Raj Kishan, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 5422 
Ratna Bose v. India Infoline Ltd., (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine 

SC 5408 
Sanjay Kurre v. Kapoor Bai, (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 5400 
Sanjeev Agarwal v. State of U.P., (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC OnLine SC 

5424 
Shankar Lal Meena v. Kajod Mal Meena, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine 

SC 5423 
Shanta Educational Society v. M. Sanjay Kumar, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 

2024 SCC OnLine SC 5399 
Shivraj v. F. Ghaneshyam, (J.K. Maheshwari and Sanjay Karol, JJ.), 2024 SCC OnLine SC 5420 
State of Kerala v. Joy Joseph, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC 

5409 
State of Kerala v. Surendran M., (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 5416 
State of Maharashtra v. Anna Maruti Shinde, (Bela M. Trivedi and Prasanna B. Varale, JJ.), 2025 

SCC OnLine SC 1240 
Subhash Amolakchand Gandhi v. Pashmina Coop. Housing Society Ltd., (Dipankar Datta and 

Augustine George Masih, JJ.), 2024 SCC OnLine SC 5402 
T.N. Newsprint & Papers Ltd. v. S. Anbarasu, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 

SCC OnLine SC 5432 
Unishire Builders (P) Ltd. v. Syed Asif, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and Manoj 

Misra, JJ.), 2024 SCC OnLine SC 5390 
Ved Singh v. Rameshwar, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 5406 
Vinod Shantilal Raval v. State of Gujarat, (Sanjay Karol and K.V. Viswanathan, JJ.), 2025 SCC 

OnLine SC 1247 
  
Allahabad High Court   [111] 

Aayush Srivastava (Dr.) v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 3104 
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Ministry of Finance [Noti. No. S.O. 4574(E)] 
Ministry of Finance [Noti. No. S.O. 4895(E)] 
Ministry of Finance [National Aviation Security Fee Trust (PAN AADTN2508F) Noti. No. S.O. 

4983(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 4878(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 4979(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 4980(E)] 
Ministry of Home Affairs [Noti. No. A-22012/01/2022-Ad.III/1658] 
Ministry of Home Affairs [F. No. 1/11/2006-Ad-III (Vol.II)/Pt./1662] 
Ministry of Home Affairs [Noti. No. S.O. 4920(E)] 
Ministry of Home Affairs [Noti. No. S.O. 4921(E)] 
Ministry of Housing and Urban Poverty Alleviation [Noti. No. S.O. 4392(E)] 
Ministry of Housing and Urban Poverty Alleviation [Noti. No. S.O. 4536(E)] 
Ministry of Jal Shakti [Noti. No. S.O. 4339(E)] 
Ministry of Labour [Noti. No. S-16012/02/2022-L.W(B)] 
Ministry of Mines [Noti. No. S.O. 4561(E)] 
Ministry of Minority Affairs [Noti. No. S.O. 4368(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4251(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4322(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4350(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4576(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4580(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4583(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4876(E)] 
Ministry of Power [Noti. No. S.O. 4340(E)] 
Ministry of Power [Noti. No. S.O. 4393(E)] 
Ministry of Power [Noti. No. S.O. 4592(E)] 
Ministry of Power [Noti. No. S.O. 4596(E)] 
Ministry of Power [Noti. No. S.O. 4928(E)] 
Ministry of Power [Noti. No. S.O. 5003(E)] 
Ministry of Railways [Noti. No. S.O. 3930(E)] 
Ministry of Railways [Noti. No. S.O. 3949(E)] 
Ministry of Railways [Noti. No. S.O. 4344(E)] 
Ministry of Railways [Noti. No. S.O. 4348(E)] 
Ministry of Railways [Noti. No. S.O. 4349(E)] 
Ministry of Railways [Noti. No. S.O. 4376(E)] 
Ministry of Railways [Noti. No. S.O. 4379(E)] 
Ministry of Railways [Noti. No. S.O. 4380(E)] 
Ministry of Railways [Noti. No. S.O. 4383(E)] 
Ministry of Railways [Noti. No. S.O. 4384(E)] 
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Ministry of Railways [Noti. No. S.O. 4445(E)] 
Ministry of Railways [Noti. No. S.O. 4447(E)] 
Ministry of Railways [Noti. No. S.O. 4448(E)] 
Ministry of Railways [Noti. No. S.O. 4491(E)] 
Ministry of Railways [Noti. No. S.O. 4492(E)] 
Ministry of Railways [Noti. No. S.O. 4499(E)] 
Ministry of Railways [Noti. No. S.O. 4507(E)] 
Ministry of Railways [Noti. No. S.O. 4508(E)] 
Ministry of Railways [Noti. No. S.O. 4509(E)] 
Ministry of Railways [Noti. No. S.O. 4529(E)] 
Ministry of Railways [Noti. No. S.O. 4531(E)] 
Ministry of Railways [Noti. No. S.O. 4532(E)] 
Ministry of Railways [Noti. No. S.O. 4533(E)] 
Ministry of Railways [Noti. No. S.O. 4534(E)] 
Ministry of Railways [Noti. No. S.O. 4547(E)] 
Ministry of Railways [Noti. No. S.O. 4550(E)] 
Ministry of Railways [Noti. No. S.O. 4551(E)] 
Ministry of Railways [Noti. No. S.O. 4553(E)] 
Ministry of Railways [Noti. No. S.O. 4559(E)] 
Ministry of Railways [Noti. No. S.O. 4565(E)] 
Ministry of Railways [Noti. No. S.O. 4593(E)] 
Ministry of Railways [Noti. No. S.O. 4877(E)] 
Ministry of Railways [Noti. No. S.O. 4894(E)] 
Ministry of Railways [Noti. No. S.O. 4922(E)] 
Ministry of Railways [Noti. No. S.O. 4923(E)] 
Ministry of Railways [Noti. No. S.O. 4957(E)] 
Ministry of Railways [Noti. No. S.O. 4981(E)] 
Ministry of Railways [Noti. No. S.O. 4993(E)] 
Ministry of Railways [Noti. No. S.O. 5004(E)] 
Ministry of Road Transport and Highways [Vehicles prohibited from using Delhi-Amritsar-Katra 

Expressway F. No. NHAI/PIU-LudhianaExpressway/Dake/Pkg-1toPkg-
12/AccessControlNotification/E-247810] 

Ministry of Road Transport and Highways [Noti. No. S.O. 3964(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3965(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3967(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3969(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3971(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3974(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3982(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 3996(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 4002(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4003(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4004(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4005(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4022(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4023(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4024(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4028(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4041(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4042(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4043(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4044(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4047(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4048(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4052(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4056(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4059(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4061(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4073(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4118(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4201(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4220(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4222(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4223(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4224(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4225(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4244(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4281(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4283(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4284(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4295(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4303(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4306(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4310(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4311(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4313(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4314(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4352(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4353(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 4355(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4355(E) (1)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4356(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4358(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4361(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4362(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4363(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4369(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4371(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4385(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4394(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4403(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4405(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4406(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4409(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4411(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4413(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4414(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4415(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4417(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4418(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4419(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4420(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4421(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4423(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4425(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4426(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4427(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4428(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4429(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4431(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4432(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4438(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4449(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4450(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4453(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4460(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4462(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4472(E)] 
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